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5. Construction of 2 j o  new State tubewells
<S. Construction ot 1000 large diameter wells . . . .
7 C o n s t r u c t i o n  o* f e e d u  c h a n n e l s  i n  m a j o r  c a n a l s

S. Lnergwation of -poo tubewells
9 30 B i r g c - m o u n t e d  u u  r  p u m p s  . . . .

t o  I n s t a l l a t i o n  o f  p u m p s  o n  u p p u r  r e a c h e s  o f  S o n e  C a n a l  .  #

11 P u n J i a s i .  o t  a l u m i n i u m  p i p ^ s  l o r  w a t e f ' d i s t n b u t i o n  f r o m  S t a t e  T u b e w e l l s  
w h i r e  c h a n n e l s  c a n n o t  b s .  c o n s t r u c t e d  b e c a u s e  o f  d e l a v  m  l a n d  a c q u i s i ­
t i o n  p r o c e e d i n g s  . . .  .  i o * o o

12 t) B a m b o o  B o r i n g s  u U n d  P u m p s  (tuj C a v i t v  B o r i n g s  100*00
n  P u i c h a s e  o f  6 n e w  r i g s  w i t h  a n c i l l a r y  e q u i p m e n t  a n d  a n c i l l a r y  e q u i p m e n t

f - > r  3 e x i s t i n g  r i g s  .  .  .  54’00
14 0̂3 S t a t e  T u b  w e l l s  . .  0̂8 00
i '  h  r r g i s a t i  > n  o '  t u b e w e l l s  t n r o u g h  t h e  S E B  .  .  300*00

I O T A L  I 7I "’*00

Out of thjs sanctioned amount of 
Rs 17 17 crores an smou it >t Rs 429 -51/ 
lftkhb has already been ldeased to 
the SLite Government loi lmplemer- 
tation of the programme In addition 
in amount of R̂  7 cro e s  ha* been 
released as short-term loan for pur­
chase and distribution of agricultural 
inputs like seeds fertilizers pesticides 
etc

Supply of Ayurvedic Medicines to
CGH.S by producers in Bihar

1960 SHRI BHOGENDRA JHA 
Will the Minister ot HFALTH AND 
FAMILY PLANNING be pleased to 
state

(a) whether Mithila Laboratories, 
Madhubani District Darbhanga, Biliar 
and other Ayurvedic ptoducers of 
medicines have been representing to 
the CGHS (4/19, Asaf All Road, 
New Delhi) for the supp’v of Ayur­
vedic Medicines; and

(b) if so, Government reaction 
thereon’

THE MINISTER OF STATE IN THU 
MINISTRY OF HEALTH AND FAMI-
I Y PLANNING AND IN THE MINIS- 
1RY OF WORKS AND HOUSING 
(PROF D P CHATTOPADHYAYA),
(a) and (b) The firm M/s. Mithxia 
Laboratories Madhubani, District 
Dubhanga Bihai, had approached 
the ( G H S Medical Store Depot 
(Ajmvedir), 4/19 Asal All Road, 
New Delhi, for the supplv of Ayur- 
\edic medicines, but the firm was not 
appro\ed on the following grounds —»

(a) Lack of certificate regard mg 
two years manufacturing of 
Ayurvedic medicines.

(b) Lack of certificate as supplier 
to the Government for the 
last two years.

(c) Lack of "no complaint certi­
ficate” from the Director «rf 
Avurveda of the Bihar State

The firm had further imposed follow­
ing conditions for making the supplier 
to the Government which were not 
acceptable.




